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0.A. No.25/2008

12.4.2012

gls told l?y Sri ‘S.P. Singh, Advocate, learned counsel for
€ applicant is not able to attend this Tribunal today

Sri S.P. Singh has i
put in a
Opposite b . ppearance on behalf of

List on 24.5.2012.
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(Justice Alok K Singh)
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0.A. No. 25/08
1872012

For Applicant: Sri R.S. Sonivanshi

Faf Réspondents: Sri S.P. Singh

Counsel for the respondents has filed CA alongwith
letter dated 8:5:2012 whereby comiphiaice of the
order of this Tribunal has been made:

closed. 2
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(Ms: dayati Chandra) (B.V. Rao)
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